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Title: Need to inform the Members of the House about the Government's decision regading India"s participation in
the proposed SAARC Submit.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, we are very apprehensive. We are not supposed to be briefed
always through the newspapers and the spokesman of the Ministry of External Affairs pertaining to the proposed
SAARC Summit. We should know whether the SAARC Summiit is deferred or postponed. The Prime Minister may
kindly inform the House what is the factual position. We are everyday told either by the newspaper reports or
through the briefing of the Ministry of External Affairs in this regard. Let the Prime Minister take the House into
confidence about the latest position of the SAARC Summit. We would like to know whether it is deferred or
postponed or we are not taking part. The House should know all these details. It is because it does not concern
only the Government but it concerns the entire nation. Therefore, | think the Prime Minister in his own wisdom may
come to the House and make a statement and take the House into confidence in this regard.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI PRAMOD MAHAJAN): Sir, | will contact the Prime Minister and let the House know about
it...(Interruptions)
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MR. SPEAKER: Let me make it clear that Shri Ram Vilas Paswan had given an adjournment motion, which | have
disallowed. Thereafter | could have allowed himin Question Hour. But he was not present at the beginning of the
Question Hour. Therefore, | have permitted him to speak now.
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SHRI SOMNATH CHATTERJEE (BOLPUR): All the sections of the House had expressed grave concern on this
issue and you were kind enough to observe that the issue should be discussed.
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MR. SPEAKER: Only Shri Ram Vilas Paswan is allowed by me to speak. Not everyone can speak here. Please let
him speak.



